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P.M. In order to a si t the National Security 
Council. 

Centr I Project In Raja than 

292. SHRI KAILASH MEGHWAL: Will 
th PRIME MINISTER be plea ad to state: 

(a) the details of C ntral Projects which 
r tn various stage of completion in the 

State of Rajasthan; 

(b) the time by which these are likely to 
b completed nd comml loned; 

S. No. Project Nam 

1 

1. 

2 

Rajasthan Atomic Power Project 
3 & 4 (2x235MW) (NPC) 

(c) whether the Government propose to 
locate some more Central Projects in the 
State to remove the backwardness of the 
State; an<1 

(d) if so, the details thereof? 

THE MINISTER OF STATE IN THE 
PRIME MINISTER'S OFFICE (SHRI KAMAL 
MORARKA): (a) The following 6 central 
projects (excluding multistate projects like 
railway lines, transmission lines etc), each 
costing over Rs. 20 crores are under imple-
mentation in Rajasthan. Their likely dates of 
commissioning are indicated against each:-

Likely Dates 
of commissioning 

3 

November, 95 

2. Rampura Aguchha·Chanderiyan 
Integr ted Zinc-Lead Project (HZL) 

May, 91 

3. B mnl .. K Ian Lead-Zinc Mines (HZL) March,95 

4. Phulera-Merta Road-Bikaner Guage 
Conver ion (Railways) 

Not fixed 

5. Sawai Marlhopur.Jaipur-Phulera 
N w Line (Railways) 

Not fixed 

6. Mod rnlsation of Workshop, Ajmer 
(Railw ys) 

March, 91 

(c) nd (d). This would depend on the 
fin I content of 8th Five Vear Plan, which is 
bing finali ed. 

od rn Weapon to P ra-Milltary 
Force 

293. SHAI JANARDHANA POOJARV: 
III th PRIME MINISTER be pleased to 

(a) whetherthe Government propose to 
provide modern weapons to the police forces 
especially para-military forces in the country 
keeping in view the growing violence and 
possession of sophisticated weapons by the 
terrorists; 

(b) if so, the details thereof? 

THE MINISTER OF STATE IN THE 
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MINISTRY OF HOME AFFAIRS AND MIN .. 
ISTER OF STATE IN THE MINISTRY OF 
INFORMATION AND BROADCASTING 
(SHRI SUBODH KANT SAHA Y): (8) and (b). 
The Government is aware of the requirements 
of police forces for weapon and these are 
reviewed periodically in view of growing 
violence and terrorism. Depending upon their 
actual requirements, availability and duties 
assigned, adeauate number of automatic, 
modern and sophiticated weapons are pro-
vided to the police forces and in the release 
of such weapons. due priority is gIVen to the 
Para-military Forces. 

No Indu try 01 trlct 

294. SHRI RAJAMOHAN REDDY: Will 
the PRIME MINISTER be pleased to stat : 

(a) the names of 'No Industry districts' 
in the State of Andhra Pradesh at present· 
and 

(b) the steps taken to issue licences for 
setting up of industrie in such distrids in 
near future? 

THE MINISTER OF TAT IN THE 
PRIME MINISTER'S OFFICE (SHAI KAMAL 
MORARKA): (a) At present, Andhra Prad h 
does not have any 'No Industry District', 

(b) In view of (a) above, do. not arise. 

[ Translation] 

vlv I of Sic 8m II I Indu trl. 

295. SHRI SA TaSH KUMAR 
GANGWAR: Will the PRIME MINISTER b 
pleased to state: 

(a) whether Government are 
the incre8 lng indu trial Ickne 
in m 11 scal indu trl in v ricu 
th country; 

(b) if so, whether there is any scheme 
under consideration for revival of actual 
units and closure of fictitious units; and 

(c) if so, the action taken so far in thi 
. regard and the number of small scale units 

revived in Uttar Pradesh during the year 
19901 

THE MINISTER OF STATE IN THE 
PRIME MINISTER'S OFFICE (SHRI KAMAL 
MORARKA): (a) to (c). Reserve Bank of 
India (RBI) collects and compiles data on 
sickness. Latest data are available upto 
December, 1988. As per information firnish d 
by RBI, the number of sick SSI units show 
an Increasing trend: RBI has issued detailed 
gUidelines on rehabilitation of sick sm all seal 
industrial units from time to time. Only po-
tentially viabJe sick small scate units are 
considered forr vival. The number of po-
tentially viab e sick SS) units put under nu sing 
pro rammeasatthe ndofD camber,1988 
in Uttar Prade h was 171. During 1988. 40 
sick small seal units were rehabilitated tn 
U.P. 

n 0 Sc m for Em loy of 
Public S ctor Und rt king 

296. SHRI HARISH RAWAT: Will th 
PRIME MINISTER b pleased to stat: 

(a) whether there; a demand for 
introduction of pension scheme for the em-
ployees of Public Sector Undertakings; 

(b) jf so, th details thereof; and 

(c) the time by which a final decision is 
likely to be taken in this regard? 

THE MINISTER OF STATE IN THE 
PAlM MINISTER'S OFFICE (SHRI KAMAL 

ORARKA): (a) Yes, Sir. 

(b) and (c). There has be n a demand 
for th Introduct n of ension Scheme by 




